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07.08.2017 — C.P. (IB) No. 386 / KB / 2017 — IFGL Refractories Ltd. —
Versus- Neelachal Ispat Nigam Ltd.

ORDER

Ld. Lawyers on behalf of the Operational Creditor is present.

The Operational Creditor has submitted that on issuance of a notice, the
Corporate Debtor approach the Operational Creditor and there is every
likelihood that the matter will be settled. Hence, prayed for some time

before admission of the Instant Application. Heard, Prayer is allowed.

Fixed on 10" of August, 2017.

(MANORAMA KUMARI)
MEMBER (J)



